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ganisation, Ministry ol Works & Hous
ing ft>e instance of the Central De
partment of Tourism is under flnalisa- 
tfon. The preparation of the master 
plan has been undertaken with a view 
to regulate the development of facili> 
ties at Konark so that the environ
mental characteristics of the area sur
rounding the Sun Temple are not mar
red in any manner by haphazard 
growth.

In addition, the India Tourism De
velopment Corporation proposes to 
expand their Travellers Lodge at Bhu
baneshwar during 1975-76, as also to 
construct 3-star category hotel at 
Puri and enlarge their transport unit 
at Bhubaneshwar during the Fifth 
Plan period.

The practice of giving subsidy to 
State Governments for the develop
ment of tourist facilities has been dis
continued since the Fourth Plan. No 
funds have, therefore, been allocated 
to the Government of Orissa for this 
purpose during 1975-76. However, in
1974-75, the Central Department of 
Tourism spent an amount of Rs. 1.35 
lakhs towards the construction of the 
youth hostel at Puri. The India Tour
ism Development Corporation antici
pates an expenditure of Rs. 6.00 lakhs 
during the year 1975-76 for the ex
pansion of its Travellers Lodge at 
Bhubaneshwar.

(c) There are no schemes proposed 
for the prevent In the Central Sec
tor for the development of tourist faci
lities in the Districts of Koraput, Gan- 
jam, Keonjhar and Kalahandi as the 
main thrust of tourism development In 
Orissa in the Central Sector is in the 
Bhubanephwar-Puri-Konai3c tourisft 
triangle which is already popular with 
international tourists.
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Export of Basmati to Kuwait by 
S.T.C.

1125. SHRI DHAMANKAR: Will the 
Minister of COMMERCE be pleased to 
state: , . | . j|

(a) whether failure on the part ot 
State Trading Corporation to honour 
its export obligation of basmati rice 
to Kuwait, as per schedule, has led to 
the cancellation of the remaining 
order by the buyer;

(b) how many tons of rice were 
made available and what was the 
balance to be delivered; and

(c) how much State Trading Corpo
ration is required to pay for liquida
ted damages and dead freight for the 
freight ships which had to return 
empty?

TOE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) and (b). Out of two contracts, to
talling 80,000 tonnes, 19,995 tonnes of 
basmati rice were shipped, leaving a 
balance of 10.005 tonnes. The balance 
quantity could not be shipped due to 
n o n - a v a i l a b i l i t y  of gunny bags for ex
port packing ag  required by the buy
er. Letters of credit were n°t ex
tended by the buyer for the balance 
quantity remaining unshipped.

(c) No liquidated damages or dead 
freight has been paid by State Trad
ing Corporation or is payable.

Imported Newsprint piled witb
S.T.C,

1126. SHRI DHAMANKAR: Will the 
Minister of COMMERCE be pleased to 
state:

(a) whether large quantities of 
imported newsprint have piled up 
with State Trading Corporation;

(b) if so, what is its tonnage ana 
value and the reasons for piling up; 
and

(c) what steps are being taken by 
Government to clear the dock?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) and (b). As on 31st December, 
1975, the State Trading Corporation 
was holding a stock ot about 24,800 
tonnes of newsprint valued at approxi
mately Rs. 10 crores. The main rea
son for the accumulation was the slow 
pace of lifting by the consumers.

(c) Further imports of newsprint 
have been suspended since the 17th 
October, 1975, except where vessels 
had already been nominated. All the 
consumers are required to lift their 
requirements from buffer stocks of 
the State Trading Corporation against 
valid authorisations.

S.C. and S.T. Employees in Ministry
of Tourism and Civil Aviation

1127. SHRI S. M. SIDDAYYA; Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state:

(a) t h e  total number of employees 
in Class I, II, III and IV in his Minis- 
t r y  and t h e  various corporationa 
under it as on 1st December, 1975;

(b) how many, out of them, belong 
to Scheduled Castes and Scheduled 
Tribes in each category;

(c) the total number of employee* 
recruited or promoted in each cate
gory in the years 1974-75 and 1875-76" 
(upto 1st December, 1975) and how




